
ACTION TAKEN REPORT 

Ref:  Compliance in reference to the order of Hon'ble NGT dated 

06/05/2022 and 11/04/2022 in OA 85/2021 (CZ) of Dr Tarun Singh 

Chauhan v/s State of Madhya Pradesh & Ors.   

 In compliance to the orders of Hon’ble NGT dated 06/05/2022 and 

11/04/2022, site visit was conducted by the officials of MPPCB, RO Bhopal on 

23/05/2022 and 26/04/2022 and observations noted during the visit are as 

follows: 

1. The overflow of septic tank is observed discharging into the nallah. 

2. As per the information provided by the builder, the overflow is 

proposed to connect to the municipal sewer line laid under the 

AMRUT project. 

3. During the inspection dated 26/04/2022, the construction work of 

laying of pipeline from DK Cottage colony to sewerage system laid 

down under AMRUT project was observed and it was informed that 

this pipeline will connect the inlet of septic tank with the sewerage 

system of Nagar Nigam Bhopal.  

4. During the inspection dated 23/05/2022, the above work of laying of 

pipeline was found stopped.  

5. Photographs taken during the inspection are attached as per 

Annexure– 1. 
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Annexure – 1  

Photographs taken during inspection dated 26/04/2022 in compliance to the 

orders of Hon’ble NGT in OA 85/2021 (CZ)  

Dr Tarun Singh Chauhan v/s State of Madhya Pradesh & Ors : 

 
 

 
 

 



 
 

 

 

 

 
 

 
  

  



  
 

 
Laying of Sewage line found stopped on inspection dated 23/05/2022 



 


